
Name of the Corporate debtor: Narang Developers Private Limited
Date of commencement of CIRP: 28th March 2024
List of creditors as on: 15th September 2025
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1 Western Will Constructions Private Limited 12-06-24 4,026,000              4,026,000  Unsecured -        0 Yes 0.00           -             -                     -             -    related party 
2 Mona Narang 12-06-24 350,000                    350,000  Unsecured -        0 Yes 0.00           -             -                     -             -    related party 
2 TOTAL 4,376,000      4,376,000        
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Resolution Professional of Narang Developers Private 
Limited
119- A, 1st Floor, Vinay Bhavya Complex,159, C S T Road, 
Kalina, Santacruz East, ,Mumbai City,Maharashtra ,400098
E-mail ip.rakeshbothra@gmail.com

Remarks, if any

Annexure 8

List of Operational creditors (other than Workmen and Employees and Government Dues)
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